IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

4 AT HYDERABARD

RA_No.39/99 in OA_No.1339/97

- - - e -

DATE_OF _ORDER_:_1-7-1999.
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Betusen :-

1. N.Seshagiri Raao
2. B.V.Suryanarayana

3. Ganti Lakshminarayana 10.Chintapanta Venkata Rao
4. T.Visweswara Rao 11.P.Harikrishna Prasad
5. J.Kesavulu 12.Mortha Udaya Bhaskara

6. V.R.Sasidharudu Suryanarsyana Murthy

7. Smt.N.Radha 13.Bypu Kalyana Rao

«es Applicants/Applicants

And

1. The Unieon of India by its Sacretary,
M/o Personngl & Training, New Oelhi.

2. Tha Financial Advisor, Defance Servicsas,
Mm/o Defence (Financa), New Dslhi,

3. TheController Gensral of Defence
Accounts, R.K.Puram, Neuw Delhi.

4, The Controller of Defence Accounts,
Staff Rd, Sec'bad.

+++ Respondent s/Respondents

Counsel for the Applicants s Shri A.Venkateswara Sgrma

B. Murlasetti Krishna Murthy

\

9, Kodukula China Narasimha Murthy

Counsel for the Respondantas : Shri V.Rajeshwara Rao, CGSC

CORAM:
THE HON'BLE SHRI R.RANGARAJAN : MEMBER (A)

THE HON'BLE SHRI B.S.JAI PARAMESHWAR @ MEMBER (J)

(Crder per Hon'ble Shri RR Angarajan, Membar (A) ).
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(Order per Hon'ble Shri R.Rangarajan, Membar (A) )

- - ey —

Heard Sri A.Venkateshuara Sarma, learnad counssl for

the applicants and Sri V.Rajeshuwar Rao, learned standing counssl

for the Raspondents, , L

2, This Review Application is Blmilsr to Review Applicatiani
Ne.38/99. For the reasons stated in RA 38/99 this RA is also

dismissed. HNo costs,

/2(1zgf;fﬁz;:;%éégggit;;; (R.RANGARAJAN) |

___—TMember Membar (A) 1

. | - l%”ﬂc
e Oated: 1st_July, 1999, o,
Oictated in Opan Court.
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